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| also request the Union Government to extend the
watershed scheme to more places and increase the
facilities and give help to the under privileged.

[Tranisation]

(v) Need to amend suitably the environment laws
so as to ensure Implementation of develop-
ment projects

SHRI LALIT ORAON (Whardaga) : Consequent upon
the Supreme Court's decision on conservation of forests,
the very continuance of the projects in Vananchal region
in Bihar is in trouble. The people have to suffer from their
basic facilities. Permission for the schemes pertaining to
roads, canals, telephones lines, water supply and electricity
lines passing through the forests are not being accorded.
Forest is a nature gift to mankind, and its conservation
is our duty but forest conservation Act is becoming a curse
for Vananchal region. All the developmental work become
stand still.

I, therefore request the Government to make
environmental Laws flexible for the developmental schemes,
so that implementation of these schemes could be ensured.

(vi) Need to re-open spinning mill, Marella
Akbarpur in Ambedkar Nagar district, U.P.

SHRI'GHANSHYAM CHANDRA KHARWAR (Akbarpur):
Mr. Chairman, Madam, through you, | would like to draw
the attention of the Government towards Marella Akbarpur
spinning mill where lock-out has been continuing since
11th June 1990. Our district Ambedkar Nagar is already
a backward one. There is only one industry in the district
and even then lock-out has been made this district is
becoming backward. Since the lock-out by management
and workers were force fully evicted from the mill, the four
thousand employees and about twenty thousand persons
dependent on them are on the verge of starvation.

Madam Chairman, through you, | demand’ that this
spinning mill Marella Akbarpur may be reopened and all
the irregularities committed after 4th May, 1990 may be
investigated by a judicial commission.
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*SHRI L. BALARAMAN (Vandavasi) Madame
Chairperson, | thank you very much for giving me an
opportunity to speak on the Union Budget for the year
1997-98. On behalf of the United Front Government,
Hon'ble Thiru. P. Chidambaram, our Finance Minister has
submitted the Budget this year. | am here to welcome this
Budget and my party joins with me in doing so.

As far as this august House is concerned, for many
a times, right from the beginning, from the time when ‘the
light of Asia’. Late Pandit Jawaharlal Nehu, our first Prime
Minister was there, Tamil Nadu had played a significant
role through the Finance Ministers from there. Late Shri
R.K. Shanmugam Chettiar was the Finance Minister in
Nehruiji's Cabinet. Later on Late Shri T.T. Krishnamachari
was our Finance Minister. Later on, Thiru. C. Subramaniam
and Thiru R. Venkatraman were there as our Finance
Ministers. Now we have Thiru. P. Chidambaram holding
the Finance pertfolio.

The Budget presented by Hon'ble Thiru. P.
Chidambaram is a welcome budget in the sense that it
is welcomed by all the people from various sections of the
society. The features of the budget are quite welcome and
the criticism against the Budget are far less. Hon'ble Thiru.
P. Chidambaram has presented his second budget in the
Eleventh Lok Sabha in an appreciable way.

On the one side we find criticism that economic growth
may not be achieved through this Budget. But at the same
time we find the accolades the Budget gets from the
industrialists and common people and appreciated by them
all. Even the earlier Governments with absolute majority
in this House could not submit a Budget of this kind. That
was the situation then.

Tamil Meenila Congress (Moopanar) Party ¥is one
among the 13 parties that have formed a Government at
the Centre. Thiru P. Chidambaram is a member of the TMC
Party which is a constituent party of the ruling United Front.
Through our Hon'ble Thiru. P. Chidambaram we have
contributed our role. The Budget presented by our beloved
Thiru. P. Chidambaram ensures the stability of this
Govemnment. It also stabilises our economy. We are very
happy about this. We feel proud and we are proud of him.

In this multifaceted Budget that has several aspects,
he has increased allocations to many sectors and ensured
subsides to the areas where they are required. This
balancing act of his is considered a big feat and people
are amazed and admire him for this. Cut in duties and
reduction in taxes have been announced. These cuts are
not normally made by any Government. But Thiru. P.
Chidambaram has managed to bring down the tax rates.
He has also indicated that there will be effective finance
management and thereby an efficient Administration.

* Translation of the speech orignally delivered in Tamil.



